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the Smnry-can«al of Rajya
Sabha )

(i} “In accordance with the pro-
visions of sub-rule (6) of rule
186 of the Rules of Procedure
and Cooduet of Business im
the Rajya Sabha, 1 am dirccted
1o return berewith the Appre-
priation (No. 4) Ball. 197
which was y the
Sabha ar s u:un; beld om
the 14th December, 1977, and
transmitied to the Rajys Sabba
for i recommendations and
10 state that this House bas ne
recommendations to make 1w
the Lok Sabha in regard 1w
the said Bill."

(i) “In accordance with the

visions of rule 131 of the Ru}ﬁ
ol' Procedure and Conduct of
Businest in the Rajva Sabha,
[md.uncwﬂmen:luelbﬂtz

Sabha at it
itting In-ld on |h= 19th Decems-
ber, 1977."

CAILDREN (AMENDMENT) BILL
As pasuro #y Rajva Sasua

SECRETARY : Sir, 1 lay on the
Table of the House the Children {Amend-
ment) Bill, 1977, as pasmsed by Rajva
Sabha.

1y 1o hrs.

COMMITTERE ON PAPERS LAID
ON THE TABLE

Seconp Rerort

SHR! KANWAR LAL GUPTA [Ddhi
Sadar) : [ beg to present the Second
Repart of the Commitiee on Papens
Laid on the Table,

33 1x hrs.
PUBLIC ACCOUNTS COMMITTEE
awp, 1BTH, 2137, 24TH, 15T, 33AD,

A6TH, 4197, 439D, 4TTH, AND 50TH
Reronms

SHRI C. M. STE.'F}_{{!!N II%&N
1 beg wo preseai the following Reports
of ge Pu Accounts Comiitiee :—

1) Second Report on pu
. 9 and 10 of the Report of the

CECEMBER 22, 1977

(2)

(3)

4)

(s}

{6)

(7

[
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GnmpuoLIer and Auditor General
of India for the year 1974-75.
Union Government (Defenae Ser-

wice).

Eltblund: nwth“
e

Indn for the year 1973-74

I.Ilninu Government (Civil ul_.-

Twenty-first Reporton

51 of the Report of Comp-

Todie for the year rorers,
 lor [l =

Union Gmmmy:' 9{? o J

relating to Roctlement of

Ex-Servicemen mear Seijosa.

Twenty-fourth Report on Pars-
grapha ld;::l“ o ll&cadw‘-y Ex-
M M um

of the Comptroller and ﬂm(
General of [

1974-75, Uniop  Government
antltny
Thirty-first Report on  Action
taken by Government on the
recommendations of the Com-
mittee contained in their Two
Hundred and Fourth Report
(Fifth Lok Sabha) zr!lt.int to
E ion of Srin Tel

Exchange.
Thirty-third R, on para-

cport
ph 33 of the llqmn of the
F‘:mpndlu and Auditor General
o-f lodia for the year 19
Gowernment (Clvil)
rrJl.un; to Haldia Dock Project.

Thirty-sixth Report on Action
Taken by Government om the
recommendations of the Comni-
tter contained in their Hundred
and Fifvv-cighth Report (Fifth
Lok Sabba) relating to Irregular
Release of Woollen Garments
under o misdeclaration as Rags.

Fuorty-first  Report on  Action
Taken by Gowernmcot on the
recommendations of the Com-
mittee contained in their Hundred

and hey-first llcporl Filth
Lok ﬁhn relating to émﬂ-
f.ewr Agricultural  Production

rogramme.

Forty-second Reporton  Action
Taken by Government oa the
recommendations of the Com-
mittee contained in their Two
Hundred and Tenth Report



